GEEICE OF ROP N M : EA TRICT
Y KAR URTS : DELHI
Medification in D T May-

In view, of request letter received from Sh. Jitendra Pratap Singh, Ld. MM-02 (East), for change of

duty for 04 ,552019 & 05.05.2019 with Sh. Balwinder Singh, Ld. MM-01, (East), KKD, the duty roster for

o Ma:
ay 2019 is partially modified.
"\i{ﬁ 8"‘}?2 modified duty roster be read as follows:-

sl.
No.

Name of the Duty MM Dut{r to be Bii :
performed on In place of '
Holiday !
04.05.2019 SR i
Sh. Balwinder Singh, & Sh. Jitendra Pratap Singh,
Ld. MM-01 (East), KKD 05.05.2019 Ld. MM-02 (East), KKD.
(Sunday) '
" T 12050088 | i HE T
_ (Sunday)
Sh. jitendra Pratap Singh, Sh. Balwinder Singh, .
Ld. MM-02 (East), KKD & Ld. MM-01 (East), KKD.
13.05.2019 : fa et
e e L s L T SIS ot ] (I S e b i ,Al_,"i"‘b\ L SRS RS S

Rest of the conditions shall remain unchanged.

(SHIVALI S A)
Chief Metropolitan istrate (East)
Karkardooma C s, Delhi
"J 0y : 3 ; !
No ¢ .../CMM/EAST/KKD/Delhi k 7hted: 01.05.2019
Copy for information to:- ) N
1 The Registrar General, High Court of Delhi at New Delhi. St W
2 The District & Sessions Judges (Headquarters,)/ West, Tis Hazari Courts, Delhi.
3 The District & Session Judges East/North East/Shahdara, Karkardooma Courts, Delhi.
4 The District & Session Judge Patiala House, New Delhi.
8 The District & Session Judges North/North West, Rohini, New Delhi.
6 The District & Session Judge Dwarka, New Delhi
7 The District & Session Judges South/South East, Saket, New Delhi. £
8 The CMMs of all Districts Tis Hazari, Patiala House, Rohini, Dwarka, Saket, KKD Courts, Delhi..
9 The Secretary, DLSA East, Karkardooma Courts, Delhi.
10 All the Metropolitan Magistrates, East District, Karkardooma Courts, Delhi.
‘_,'l,l/ The Incharge, District Courts Web-Site Committee, Tis Hazari Courts, Delhi.
12 The Incharge Computer Branch, Karkardooma Courts, Delhi.
%3 Superintendent Admn. and Care Taking Branch, Karkardooma Courts, Delhi.
14 incharge Pool Car, Karkardooma Courts, Delhi.
15 incharge Cash Branch, Karkardooma Courts, Delhi.
16 Director of prosecution, Delhi thr. Prosecution Branch, KKD Courts, Delhi.
17 Chief Public Prosecutor, Karkardooma Courts, East/North East, Delhi. .
18 Secretary Shahdara Bar Association, Karkardooma Courts, Delhi.
19 Lock Up Incharge, Karkardooma, Delhi.
20 Information Center, Karkardooma Courts, Delhi. : i
21 Video Conference Room, Karkardooma Courts, Delhi. P
22 For uploading on layers : ) as ‘
23 Office Order File. :

(SHIVALI SHAR '
Chief Metropolitan Magistrate (East)
Karkardooma Cou



